15855 Written Answers VATSARYIA 18, 1881 (SAKA)

Marble Flooring in M.Ps Bungalows

4918. Shri T. B. Vittal Rao: Will the
Minister of Works, Housing ansd
Supply be pleased to state:

(a) the number of M.P.s Bungalows
in which marble flooring was done in
1958-09;

(b) whether work was dene depart-
mentally or through contractors;

(c) cost of marble flooring per
oungalow;

(d) whether the work was checked
up when reflooring work was going
on; and

(¢) whether the work was done
according to specification?

The Minister of Works, Housing &
Supply (SBhri K. C. Reddy): (a) to
(e). No ‘marble flooring’ was done in
any of the MP bungalows during
1858-59. Mosaiwc flooring was, how-
ever, taken up in some bungalows.

Due to normal wear and tear in
several M P. bungalows. the floors
needed replacement/renewal and as
such, during 1958-58, the flooring of
30 bungalows was renewed by mosaic
floor (using marble chips) A state-
ment, showing the bungalows where
mosaic flooring was done and the
cost of the work in each house, is
laid on the Tab'e of the Sabha [See
Appendix VIII, annexure No 7]
The cost of the work carried out in
each bungalow is different, as the
number of rooms in each bungalow,
where reflooring was done, was diffe-
rent.

2. The work in question was award-

progress, it wis frequently inspected

Canning Lane). No payment was
made to the contractor for a part of
the work in that case.

Motion for 14836
Adjournment

3. No complaint has so far been
reteived about the quality of reficor-
ing done in the bungalows. Thare
were & few demands for polishing of
the floors from some of the MPs
and these were attended to by the
Central PWD.

1% hre.

-

MOTION FOR ADJOURNMENT
WaTer smomTACE IN Ditar

Mr. Speaker: There is an adjourn-
ment motion which has been standing
over since yesterdav. The hon. Minis-
ter of Health.

The Minister of Health (Shri Kar-
markar): Sir, the Ministry of Health
have received the following further
information from Shri R. S. Mehta,
Chief Engineer, Delhi Municipal:Cor-
peration I am reading his statement,

“The scarcity of water experien-
ced 1n certuin parts of the ci
during the last two or three
is an annual feature and not
result of a deficiency of water
the river or in the pumping
rangements at Wazirabad. The
difficulty has arisen because of a
suddenly incressed demand and
the consequent drop in the pres-
sure 1n the mams That has been
an annual feature in the months
of May and June during the last
7 or 8 years In view of this
difficulty we have found it neces-
sary to stop water supply between
the hours of 10 P, and 430
AM, 80 as to keep better pressure’
during the other supply hours, as
in previous years

As = result of the hot weather
conditions the demand for water
increased by 15 to 20 per cent
result of this increased demand is
that in the morning from 6 A
to # am and in the evening frem
5 to 8 pm, the hours of peak
demand, adequate pressure can-
not be maintained in the mains
and the water is not able to rise
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Shri  Vajpayee (Balrampur): 1
gave notice of a Short Notice Ques-
tion, but the hon. Minister rejected it

All the
disallowed.

Shri 8. M. Banerjee: About ‘:he
Calling Attention Notice......

Mr. Bpeaker: Hon. Members might
pass on chits,

adjournment motions are

1215 hrs.
PAPERS LAID ON THE TABLE

Avprr Rerorr (Posts AND
TEILEGRAPHE)

The Minister of F.nance (Bhri
Morarfi Desai): I beg to lay on the
Table a copy of the Audit Report,
1950 (Posts and Telegraphs) under
Article 151(1) of the Constitution and
the Appropriation Accounts, 1857-58
[Placed in Labrary. See No, LT-1430/
59].

AupIT REPORT AND AFPPROPRIATION
AcCCOUNTS, RAILWAYS

Bhri Morarjl Desal: I beg to lay on
the Table a copy of each o the fol-
lowing pepers:—

(1) Audit Report, Railways, 1858.
under Article 151(1) of the
Coustitution, [Placed in

MAY & 198 . 15d om thhe Table

gy December, 1858,

15862

Library. See No, LT-1M31/
80).

(2) Appropriatisn Acoounts, Rail-
ways, for 1057-88, Part I—
Review, [Placed in Library.
See No. LT-1432/50].

(3) Appropriation Accounts, Rait-
ways, foy 1057-88, Part Il
Detailed Appropriation Ac-
counts. [Placed in Library.
See No. 1433/89].

(4) Block Accounts (including
capital statements comprising
the Loan Accounts), Balance
Sheet and Profit and Loss
Accounts, Railways, 19567-58.
(Placed” . Libravy. See Ma.
LT-1434/59].

Tenti Revorr or LAw CoMuassion

The Minister of Law (Shri A. K
S45): 1 beg to lay on the Table a
Cdpy of the Tenth Report of the Law
c 1on on the Law of Acquusi-
Y, and Requstioning of Land
alcwed in Library, See No. LT.1435/

1.

Bypont or ComMmissionss Yor LINGUIs-
TIC MINORITIES

The Minister of State in the Minis-
'y of Home Affairy (Shri Datar):
I beg to lay on the Table, under Arti-
cle 350B(2) of the Constitution, &
Copy of the Report of the Commis-
Sipner for Lingwstic Minorties for
"4e period 30th July, 1857 to 31st July,
1858  [Placed 1w  Library. See
N, LT-1438/50].

Riporr or ADMINISTRATIVE VIGILANCE
Drvision

Bhri Datar: I beg to lay on the Table
% copy of the Report of the Adminis-
fauve Vigilance Divisien for the

from the 1st April, 1058 to the
[Placed in
ry. See No, LT-1437/50).



